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Pallarla tribe faeiDg extiaetioa 

2440. SHRI C.P. THAKUR : 
SHRI MOHO. MAHFOOJ ALI 
KHAN: 

Will the Minister of WELFARE be 
pleased to state : 

(a) whether Pabaria tribe in Santbal 
Pargana region in Bihar is on vergo of extinc-
tion; and 

(b) jf so, reasons therefor and steps 
being contemplated by Government for the 
welfare of the tribe to check its extinction? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI GIRl-
DHAR GOMANGO) : (a). and (b). There 
is no positive evidence to indicate that 
Pabaria tribe is declining in population. The 
population trend of Paharia tribe during 
1961-71 Census was as follows: 

1961 1971 .. 
(i) Souria Pabaria 55,606 59,047 

Report of enquiry coDUbfssion 
regardiDg riots fD Delhi 

2441. SHRl NARAYAN CHOUBEY: 
Will the Minister of HOMB AFFAIRS be 
pleased to state : 

(a) whether Government have set up a 
Commission to enquire into the riots in 
Delhi, Kanpur and other places that took 
place in the first week of November,. 1984 
after the assassination of late Prime Minister 
Indira Gandhi; 

(b) when was the Commission set up; 

(c) what was the previous scheduled date 
for submission of report and what is the 
present date for the same; 

(d) what is tbe reason for change in 
dates; and 

(e) how far bas the work of the Commis-
sion advanced ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a) Yes, 
Sir. 

(ii) Mal Paharia 45,423 48,636 (b) The Commission was set up on 26th 

The 1981 tribe-wise Census population figures 
bave Dot been finaliSed. Both groupS of 
Paharia have been identified as primitive for 
according special treatment for their develop-
ment. The Government of IiBdia provided 
Special Central Assistance of about Rs. 207.08 
laths during the Sixth Plan period for taking 
up developmental programmes for the nine 
tribal groups identified as primitive in tho 
State. Beneficiary oriented programmes in .. 
cluding health and education are taken up 
for these groups. Gram Sabhas have been 
oraanised to render assistance to these com-
munities in their C\;onomic upliftment, 
Government sanctions grant-in-aid tel these 
Gram Sabbas. <.;redit facilities at concessiona} 
rate of interest are extended to the members 
tbrouah respective Gram Sabbas. 

April, 1985. 

(c) Tbe previous date of submission of 
report was 25.10.1985 and the present date 
of submission of report is 25.4.1986. 

(d) and (e). The Jurisdiction of the Com-
mission of Inquiry has been extended to 
cover tbe disturbances at Bokaro Tehsil. 
Chas Tehsil and Kanpur in addition to Delhi 
and the Commission was therefore, accord-
ingly given extension of time. 

Sblfting of Southern Air Conuaaad 
Headquarters 

2442. SHRI P.A. ANTHONY: wm the 
Minister of DEFENCE be plcaaod to ttatc : 




